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22177732/ 02.08.2 [PLAPL- R.K. COURT ;ie
P9-2 19402/2 |MOHABHO |C.0. NO. |Order Dtd. 2023-08-01
3 2023|023 No-
023 I 11
55)
T (Se
WP (C) = | ASHOK COURT WRIT
o 23223/ 02.9%+2 123769/ [kuMAR  [C.0. [NO.  |Order Dtd. 2023-08-01 |BRANCH o0
2023  |ROUT 11 —7
55)
22177734/ [02.08.2 |SRIMCIx COURT CRIMIN gie
s ons logs T le309s2|gas  [c.0. NO.  lorder Dtd. 2023-07-31 |AL e
023 11 MIsc ;)
T (Se
WP (C) = | ASHOK COURT WRIT
é2 23225/ 8;308‘2 23768/ [KUMAR  [C.0. [NO. |Order Dtd. 2023-08-01 |BRANCH ;t_
2023 |ROUT 11 -7 °
55)
22177736/ 02.08.2 |SREMCT kaprr1s COURT CRIMIN ;ie
2 hoss loas T e309s2 C.0. [NO. |order Dtd. 2023-07-31 |AL e
023 11 MIsc ;)
22177737/ 102.08.2 CRLMC~ |0 1 ARAM COURT CRIMIN ;ie
e o003 loas |2638/2 | ven  [C-0- [NO.  lorder Dtd. 2023-06-23 |AL -
023 11 MISC o)
22177738/ 102.08.2 WP (C) — | ASHOK COURT WRIT <ie
5 023 logs |23767/|kuMAR  |c.0. NO.  |order Dtd. 2023-08-01 |BRANCH ;O_
2023  |ROUT 11 -7
55)
23177739/ [02.08.2 "ELC) ~ g COURT WRIT gie
o023 logs 22567/ |0 iro. |C.O. INO.  |order Ded. 2023-07-31  |BRANCH "=
2023 11 -1 5
- (Se
WP (C) — | ASHOK COURT WRIT
i3 Zg;gO/ 85308'2 23766/ [KUMAR  [C.0. NO.  |Order Dtd. 2023-08-01 [BRANCH |S°_
2023  |ROUT 11 -7
55)
23177741/ 102.08.2 WP (C) - ITRILOCH COURT WRIT a(ns:e
5 12023 ozé "7 123676/ |AN C. NO. Order Dtd. 2023-08-01 BRANCH No—
2023  |BARIK 11 -6 °
54)
12377742/ 02.08.2 [cRLMC- [N.K. (c.0. [COURT |order Dtd. 2023-08-01 |CRIMIN (Se
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023 1603/2 |pas NO. AL at
023 11 MISC  |No-
4)
WP (C) - COURT wrIT | 5©
77743/ 102.08. S K at
2023 023 22569/ BEHERA NO. Order Dtd. 2023-07-31 |BRANCH No-
2023 11 -1 5
CHIEF (Se
CRLMC- CRIMIN
77744/102.08-2 11990,2 |u. Das JUSTL lorder Dtd. 2023-08-08 AL at
2023 023 053 CE'S wisc  [No-
COURT 1)
CHIEF (se
WP (C) - WRIT
77745/ 102.08. S K JUSTI at
2023 lo23 §§g§6/ BEHERA cp'g |Order Dtd. 2023-07-31 ??ANCH No-
COURT 1)
CHIEF (se
WP (C) - WRIT
77746/ [02.08. s K JUSTI at
2023 lo23 25226/ SINGH cp'g (Order Dtd. 2023-07-31 ?SANCH No-
COURT 43)
CHIEF (se
WP (C) - WRIT
77747/ [02.08. P K JUSTI at
2023 l023 ;g;zz/ MISHRA cp'g |Order Dtd. 2023-07-31 ?EANCH No-
COURT 46)
CHIEF (se
WP (C) - |RAJALAX WRIT
77748/102.08.2 153559, 1 JUSTL lorder Dtd. 2023-07-31 |BRANCH [2*
2023 023 5093 |BIswAL CE'S i No-
COURT 52)
CHIEF (se
WP (C) - |TRILOCH WRIT
77749/102.08-2 155940/ |an JUSTL lorder ptd. 2023-08-01 |[BRANCH [2©
2023|023 5023 |mARIK CE'S o No-
COURT 36)
WRIT
CHIEF BRANCH | (¢
77750/ |02.08.2 ['F (C) = BISWARA JUSTI (p1vIs [2°
S 777 112964/ INJAN Order Dtd. 2023-07-31 No-
2023 (023 5023 |bALAT CE'S on 00
COURT BENCH-
2) )
CHIEF (se
WP (C) - |SESHADE WRIT
77751/102-08-2 155167/ v JUSTL lorder ptd. 2023-08-01 |[BRANCH [2©
2023 (023 5023 |BTSHAL CE'S o No-
COURT 18)
WRIT
(se
BRANCH
WPCRL- at
77752/ 02.08. B. COURT (DIVIS
2023 o2 24/202 SRR o, ] lorder Dtd. 2023-07-31 | T§4
BENCH- |,
3)
CRLMC- |M.C crimIn | (5€
J1753/192:08-2 12895/2 moraNAT FOURT lorder Dtd. 2023-09-25 AL o
023 |y : MISC

1)




o e
WP (C) - |SAROJ WRIT
24 |717547192:98-2 134148/ kv, c.0. | -09FE lorder Drd. 2023-08-01 |BRANCH [3-
2022 |PARIDA . -1 2
[ (se
WP (C) - WRIT
2477755/ 02.08.2 SUMANTA COURT at
= 1023 023 23537/ |22 ¢ C.0. |70 g |Order Dtd. 2023-07-31  |BRANCH -°_
2023 -4
52)
[ WRIT
WP (C) - BRANCH ;ie
24177756/ 102.08.2 B.K. COURT (DIVIS
2 hozs ! logs ;gggo/ e C.0.|go ] lOrder Dtd. 2023-08-10 | Tgl
BENCH- |,
3)
N WP (C) - 'TRILOCH WwRIT | (o€
o ;3;37/ 02,082 122042/ |an c.0. [-0U%T lorder Drd. 2023-08-01 [BRANCH [7_
2023 |BARIK : -6 ©
36)
[ (se
MACA- MISC.
24177758/102.08.2 )5, /50 s swatn |c.0. |“O9RT order ptd. 2023-07-31 |apPEAL 2F
9 2023 023 NO. 1 No-
22 SEC.
6)
__' (Se
WP (C) - WRIT
25(77759/ (02.08.2 B D COURT at
0 |2023 023 23380/ BISWAL C. NO. 1 Order Dtd. 2023-08-01 BRANCH No-
2023 -2
50)
T (se
MACA- MISC.
25|77760/102.08.2 )5 /00 s swatn |c.0. |“O9RT order Dtd. 2023-07-31 |APPEAL 2F
1 2023 023 NO. 1 No-
22 SEC.
6)
[ (se
WP (C) - WRIT
2577761/ 02.08.2 B D COURT at
5 12023 023 23383/ BISWAL C. NO. 1 Order Dtd. 2023-08-01 BRANCH No-
2023 -2
50)
T (Se
MACA- MISC.
25177762/ 02.08.2 S.K. COURT at
3 lo2s o3 253/20 |- 00 [C.0. |77 Order Dtd. 2023-07-31  APPEAL °°
22 SEC.
6)
[ (Se
WP (C) - WRIT
2577763/ /02.08.2 M R COURT at
2 lboss lons 22851/ o oo (C.0. |77 Order Dtd. 2023-08-01  |BRANCH °°
2023 -5
20)
[ (se
WP (C) - WRIT
251|77764/102.08.2 A K COURT at
5 boss | loas 22906/ ;0 [c.o. |- lorder Dtd. 2023-08-01  |BRANCH °"_
2023 -6
36)
N MACA- Mrsc. (5
2577765/ (02.08.2 A.K.BAR COURT ©lat
< 023 o3 337/20 ¢ C.0. |go ] |Order Dtd. 2023-07-31  |APPEAL -°_
19 SEC.
7)
12577766/ [02.08.2 [wp(C)- [R K (c.0. [COURT |order Dtd. 2023-08-01 |WRIT |(Se
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023 24054/ |BARIK NO. 1 BRANCH |at
2023 -2 No-
34)
(Se
MACA- MTSC.
77767/102-08-2 133750 |5 swaIN COURT | der Dtd. 2023-07-31 |aPPEAL 2"
2023 023 NO. 1 No-
19 SEC.
7)
(Se
WP (C) - WRIT
77768/ 02.08. c R COURT at
2095 logs 22581/ | o o, ] lorder Dtd. 2023-07-31 |BRANCH |°°
2023 -1
4)
(Se
WP (C) - WRIT
77769/ 02.08. SARAT COURT at
2023 oz 22756/ |70 NG, 1 lorder Dtd. 2023-08-01 |BRANCH °°
2023 -4
46)
(Se
WP (C) - WRIT
77770/ |02.08. M K COURT at
2093 lo23 23927/ | e NG, ] lorder Dtd. 2023-08-01 |BRANCH |°°
2023 -1
49)
(Se
WP (C) - COURT WRIT
JTTTL/102.08.2 11595, P K NO. 2 |Order Dtd. 2023-07-31 |BRANCH [2°
2023 023 MISHRA No-
2023 oLD -7
10)
(Se
WP (C) - COURT WRIT
ZZZ;Z/ 82308' 22574/ EAEOO NO. 2 |order Dtd. 2023-07-31 |BRANCH ;t_
2023 OLD -1 4<)°
(Se
WP (C) - COURT WRIT
77773/102.08.2 155583, |C R NO. 2 |Order Dtd. 2023-07-31 |BRANCH 2©
2023 023 NAYAK No-
2023 oLD -1 5
WP (C) - [MANORAN COURT WRIT (Se
23224/ 02:98+2 123804/ |gan NO. 2 lorder Dtd. 2023-08-01 |BRANCH >~
2023 PADHT OLD -8
29)
WP (C) - COURT wrrr | (Se
17775/102.08.2 153555, M R NO. 2 |Order Dtd. 2023-07-31 |BRANCH 2©
2023 (023 SAHOO No-
2023 OLD -6
54)
WP (C) - COURT wrir | 5©
77776/102.08-2 11 9995, S E NO. |order Dtd. 2023-08-01 |BRANCH 2©
2023 023 SAHOO No-
2023 23 -4
38)
CONTC- COURT (Se
77777/ 02.08. TAPAN CONTEM |at
2025 |02 5087/2 | NO. |order Dtd. 2023-07-28 | - e
023 23
6)
WP (C) - |DEBENDR COURT WRIT (Se
J1I787102:08+2 53950/ |a NO. 2 lorder Dtd. 2023-07-31 |BRANCH >~
2023 BEHERA OLD -1

49)




- -
WP (C) - [DEBENDR COURT WRIT
37 ;g;;g/ 85308‘2 23453/ |a C.0. NO. 2 |order Dtd. 2023-07-31 |BRANCH ;g_
2023  |BEHERA OLD -3 )
N WP (C) - |DAYANID COURT wrrr | (S¢
271717807192-08-2 152883/ u1 C.0. [NO. 2 |order Dtd. 2023-08-01 |BRANCH[3-
2023  |MISHRA OLD -5
20)
o MACA- COURT mrsc. |'S©
2 ;3;21/ 02,082 l62s/20 P X:MO% lc.0. 0. 2 |order Dtd. 2023-07-31 |aPPEAL 2°
22 OLD SEC. g}
o MACA- COURT mrsc. |'5¢
27 Zg;gz/ 02,082 l628/20 2-K-PA% lc 0. 0. 2 |order Dtd. 2023-07-31 |aPPEAL 2°
22 OLD SEC. g}
- WRIT | o
E (C) - CHIEF BRANCH | 7
2777783/ (02.08.2 P.CH. JUSTT (DIVIS
4 |boz23 lo2s 238;2/ DAS C. cprg (Order Dtd. 9999-12-31 | Jo 11122
COURT BENCH-
)
3)
[ CHIEF (Se
MACA- MISC.
2777784/ (02.08.2 S.R. JUSTT at
: bozs | loas g;z/zo i C.0. [igvg |Order Dtd. 2023-07-31 éggEAL -
COURT " le)
[ CHIEF (Se
MACA- MISC.
2777785/ [02.08.2 S.K. JUSTI at
< oss loas g;z/zo onfoo  [C-0- |opg order Dtd. 2023-07-31 éggEAL e
COURT e
B CHIEF (Se
MACA- MISC.
2777786/ [02.08.2 J. JUSTT at
2 boas lozs i20/20 Cinury C:O- g |Order Dtd. 2023-07-31 2E£EAL -
COURT SE
_' CHIEF (Se
MACA- MISC.
2777787/ (02.08.2 M.N.MOH JUSTI at
o o2 loos iiO/zo Ay C.0. |\pvg [0rder Dtd. 2023-07-31 2EgEAL e
COURT N
o CRLA- crimIN | (5€
271717897192:08-2 1194720 |1.% pas [c.0. [SOURT lorder Dra. 9999-12-31 AL o
20 : APPEAL |,
[ (se
MACA- MISC.
2877790/ (02.08.2 J. COURT at
ross loas 368/20 [0 oo [C.0. | 7" |order Dtd. 2023-07-31 |APPEAL Y-~
19 SEC.
7)
N MACA- mrsc. |(5€
28(77791/(02.08.2 P.K.PAR COURT - at
023 logs 368/20 |1 C.0. |7 [order Dtd. 2023-07-31 |APPEAL |2~
19 SEC.
7)
12877792/ 02.08.2 [MACA- [s.K. (c.0. [COURT |order Dtd. 2023-01-18 |MISC. |(Se
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023 474/20 |sano0 NO. APPEAL |at
20 23 SEC.  [No-
4)
FAO- COURT mrsc. |(°©
77793/ 102.08.2 15,55 [A-MOHAN NO. |order Dtd. 2023-07-31 |APPEAL|CC
2023 023 TY No-
16 23 SEC.
5)
WP (C) - COURT WRIT | (o€
77794/ 102.08.2 [, 5007 ) R K NO. |Order Dtd. 9999-12-31 |BRANCH o°
2023|023 ROUT No-
2023 23 -6
54)
MACA- COURT mrsc. |(°©
77795/ (02.08. J. * lat
2023 lo23 331/20 [0 o NO. |order Dtd. 2023-07-31 |APPEAL |S-
16 23 SEC. |,
MACA- COURT mrsc. | (5
77796/ 102.08.2 151050 |s . swaIN NO. |Order Dtd. 2023-07-31 |APPEAL 2°
2023|023 No-
07 23 SEC.
4)
(Se
WP (C) - COURT WRIT
77797/ 102.08.2 154,45, R K NO. |Order Dtd. 9999-12-31 |BRANCH o°
2023 023 ROUT No-
023 23 -8
43)
WP (C) - COURT WwRIT | (o€
77798/ 102.08.2 |, 1000 R K NO. |Order Dtd. 9999-12-31 |BRANCH o°
2023|023 ROUT No-
2023 23 -6
54)
MACA- COURT uisc. |'S€
77799/102.08.2 [0) 001 |5 swaIn NO. |order Dtd. 2023-07-31 |APPEAL °°
2023 023 No-
9 23 SEC.
7)
MACA- COURT mrsc. |(°©
77800/102.08.2 10050 |s. pash NO. |order Dtd. 2023-07-31 |aPPEAL 2T
2023 023 No-
08 23 SEC.
6)
BAIL- [ o
BLAPL- COURT 2 (CRMI
JI801/102:08:2 [5692/2 < K- NO. lorder Dtd. 2023-08-01 NAL  [>°
023 23 MIsc- |}
2)
(Se
WP (C) - COURT WRIT
77802/102.08.2 1,100 R K NO. |order Dtd. 9999-12-31 |BRANCH 2°
2023 [023 ROUT No-
2023 23 -6
54)
MACA- COURT mrsc. | (5
77803/102.08.2 1159 50 5. pasH NO. |Order Dtd. 2023-07-31 |APPEAL o°
2023 023 No-
08 23 SEC.
6)
BLAPL- |S. COURT BAIL- |(Se
23224/ 8;508' 6400/2 (CHOUDHU NO. Order Dtd. 2023-08-01 1 (CRIM |at
023 RY 23 INAL  |No-




MISC- |4)
1)

MACA- COURT mrsc. |'5¢
77805/102.08.2 1530 /50 |s. pasa NO. |Order Dtd. 2023-07-31 |APPEAL 2T
2023|023 No-

08 23 SEC.

0)
BAIL- [ o

BLAPL- S. COURT 1 (CRIM
23226/ 85308' 6364/2 |CHOUDHU NO. |order Dtd. 2023-08-01 |INAL |27

023 |RY 23 MISC-

4)

1)
CRLREV CRIMIN | (se
BINDU

77807/ 102.08.2 |- COURT AL at
2023 |023 343/20 :22?? No. 7 [0Tder Dtd. 2023-08-01  |oours7 Ino-
23 ON 1)
(Se

MACA- MISC.
77808/ (02.08. S.K.SAH COURT at
2093 lo93 641/20 0" NG, g lOrder Dtd. 2023-07-31 |APPEAL |°°

22 SEC.

6)
(Se

WP (C) - WRIT
77809/ (02.08. R K COURT at
2023 . lo23 23657/ 2 i o 7 |order Drd. 9999-12-31  |BRaNCH S°

2023 -6

54)

CRLREV CRIMIN | (Se
77810/ (02.08.2 |- SARAT COURT AL at
2023 023 348/20 |DASH No. 7 (Order Dtd. 2023-08-01  |py ot o

23 ON 1)

(Se

MACA- MISC.
77811/ (02.08. S.K. COURT at
2093|023 641/20 |55 " o o |order Drd. 2023-07-31  |APPEAL [S°

22 SEC.

6)
BAIL- [

BLAPL- [BINDU 1 (CRIM
Zg§§2/ 02.08+2 l6180/2 |sAcaR FOURT lorder Dtd. 2023-08-01 [INAL o0

023 SWATN : MISC-

5)
1)
(Se

WP (C) - WRIT
77813/ (02.08. R K COURT at
2023 023 23627/ |5 oo NG, g lorder Dtd. 9999-12-31 |BRANCH °°

2023 -6

54)

MACA- |PRASANT Mrsc. (5
J18147102:08:2 1391 /20 a kuMAR COUR lorder pta. 2023-07-31  |apeEAL 3T

23 MAHALT : SEC. |,

BATL-

ABLAPL (Se
77815/ 102.08.2 |- BISWAJI COURT L(CRIM | o
2023|023 - o o |order prd. 2022-03-20 |mNaL 2

MOHANTY : MISC-
022 3)
1)
77816/ [02.08.2 [wP (C) - [KARTIK COURT o WRIT | (Se
2023 023 23445/ |CHANDRA No. 7 (Order Dtd. 2023-08-01 |00 yey (ot




[ 2023 |TRIPATH -3 No-
Y 51)
[ (Se
WP (C) - WRIT
30(77817//02.08.2 R K COURT at
> hoo3  los 23634/ | oo C.0. <0, [order Dtd. 9999-12-31 |BRANCH |~
2023 -6
54)
N CRLA- crimIn | (°€
30(77818/ (02.08.2 A. COURT at
1162/2 C. Order Dtd. 2023-07-31 AL
8 (2023 023 025 MOHANTY NO. 5 AEDEAL gs—
N WP (C) - |PRITAM WwRIT | (o€
S077819/102:08-2 lha060/ [xumar  |c.0. |SOURT lorder Drd. 2023-08-01 |BRANCH |20
2023 |MOHANTY . -2
34)
N CRLA- CRIMIN | (€
31177820/ (02.08.2 M. R. COURT at
438/20 C. Order Dtd. 2023-08-01 AL
0 2023 023 3 SAHOO NO. 5 EPEAL gf
- (se
WP (C) - WRIT
31(77821/ (02.08.2 R K COURT at
1 12023 023 23635/ ROUT C. NO. 5 Order Dtd. 9999-12-31 BRANCH No-
2023 -6
54)
N CRLA- |DEBRI CRIMIN | (°€
SH[718227192-08-2 1359/20 lprasaD  |c. FOURT |order pta. 2023-08-01 |aL o
23 DAS . APPEAL 9$
- (se
WP (C) - WRIT
3177823/ (02.08.2 P.K.MIS COURT at
3 loos | loss 24096/ | " C.0. | 0" [order Dtd. 2023-08-01 |BRANCH |° -
2023 -2
34)
__' (Se
WP (C) - WRIT
31(77824/ (02.08.2 R K COURT at
4 12023 023 23628/ ROUT C. NO. 5 Order Dtd. 9999-12-31 BRANCH No-
2023 -6
54)
N CRLA- |JYOTT CRIMIN | (°€
21 Zgg;S/ 8;508‘2 667/20 [RANJAN [C. EgURg Order Dtd. 2023-08-01 AL ;z_
23 SAHOO : APPERL | o)
B WP (C) - COURT WwRIT | (o€
31177826/ 102.08.2 23954/ R.K. C. NO. Order Dtd. 2023-08-07 BRANCH at
6 2023 023 SAHU No-
2023 12 -1
49)
N CRLA- crimIN | (°€
3177827/ /02.08.2 NIRANJA COURT at
598/20 C. Order Dtd. 2023-08-01 AL
7 12023  |023 s N SAHOO NO. 5 EPEAL g?
T (se
WP (C) - WRIT
3177828/ (02.08.2 R K COURT at
s |ooss o3 23629/ |° o C.0. | 0 g |Order Dtd. 9999-12-31  |BRANCH -
2023 -6
54)
131[77829/[02.08.2 [ABLAPL [RABINDR [C.O. [COURT |Order Dtd. 2023-08-01 [BAIL- |(Se




9 [2023 023 - A NATH NO. 5 1 (CRIM |at
4918/2 PANDA INAL |No-
023 MISC- |2)
1)
[ (se
WP (C) - WRIT
32/77830/ 02.08. B.K. COURT at
3 Lo loos 23048/ |+t [C.O. |7 0 Order Dtd. 2023-08-01  |BRANCH °°
2023 -7
10)
[ (Se
WP (C) - WRIT
321(77831/02.08. R K COURT at
2 bhoss  loss 23637/ |0 oo C.0. |go 5 Order Dtd. 9999-12-31  |BRANCH °°_
2023 -6
54)
__' (se
WP (C) - WRIT
3277832/ (02.08. KSHITIS COURT at
> boos oz 22097/ | C.0. |g0 g |Order Dtd. 2023-08-01 |BRANCH -°_
2017 -8
40)
N CRLA- CRIMIN | (°€
> ;[7)223/ 02,982 1912720 PRTAYlc0. [SOURT lorder ptd. 2023-08-01 AL o
23 : APPEAL ||
T (Se
WP (C) - WRIT
3277834/ (02.08. P.K. COURT at
1 bors  loos 17685/ |- C.0. |70 g |Order Dtd. 2023-08-01 |BRANCH -°_
2023 -8
43)
N BATIL-
BLAPL- 1(crIM | (5€
3277835/ 02.08. B. R. COURT at
2 |ooss . loos 13017/ | 0 voy (C-0- 107 ¢ [order Ded. 2023-07-31 |INAL |27
2022 MISC-
2)
1)
T (se
WP (C) - WRIT
3277836/ 02.08. R K COURT at
6 12023 023 23640/ ROUT C. NO. 5 Order Dtd. 9999-12-31 BRANCH No-
2023 -6
54)
N BATL- | o
BLAPL- PABITRA 1 (CRIM
32 23237/ 82308' 11321/ [KUMAR  |[C. ESURg Order Dtd. 2023-07-31 |INAL ;t_
2022  |MOHANTY : MISC- [-0
1)
1)
[ (se
WP (C) - WRIT
3277838/ /02.08. R K COURT at
o lors  logs 23639/ | oo C.0. |g0 g |Order Dtd. 9999-12-31  |BRANCH -~
2023 -6
54)
N CRLA- COURT CRIMIN | (°€
o ;(7)229/ 02,08 % lsos/20 [ - Ic.o. No.  lorder Dtd. 2023-07-31 L e
22 11 APPEAL |+
N WP (C) - COURT wrir | (°©
3377840/ (02.08. A.P. at
3 ooz o3 5598/2 (100 |C.0. NO. |Order Dtd. 2023-08-01 |BRANCH °~
017 11 -4
17)
133[77841/[02.08.2 [cRLA- [R. K.  [C.O. [COURT |order Dtd. 2023-07-31 |CRIMIN |(Se
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023 825/20 |MOHAPAT NO. 5 AL at
23 RA APPEAL |No-
9)
(Se
WP (C) - WRIT
77842/ 102.08. R K COURT at
soms ! 1053 23638/ |0 i o5 (Order Dtd. 9999-12-31  |BRANCH 7"
2023 -6
54)
WP (C) - COURT WRIT | (o€
]18237102.08-2 l1gsa3, - K- NO. 2 lorder Dtd. 9999-12-31 |BRANCH -~
2023 OLD _2 .
CRLA- |SRIKANT CRIMIN (Se
23234/ 02,282 1780720 2 FOURT lorder pta. 2023-07-31  |aL o
23 BEHERA : APPEAL 9)
77845/ [02.08.2 ["2C) - lanpa COURT wRIr | (0C
2023 lo23 23225/ PATTANA TS. Order Dtd. 2023-06-26 ??ANCH No-
IK 21)
CRLA- COURT CRIMIN (Se
J18267102:08-2 lgaz/p0 B0 K- NO. |order Dtd. 2023-07-31 [AL o
23 12 APPEAL 9$
WP (C) - |SUBAS COURT WwRIT | (o€
718277102082 133760/ |cHanDRA NO. |order Dtd. 2023-08-01 |BRANCH 2"
2023 |DAS 12 -7 °©
55)
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